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1/5.8.20Q5 Shri Ved. Prakash, Counsel for applicant 

Shrj. A.A.Khan, Standin! Counsel for Railway 

Respondents 

Heaxd counsels for both the parties 

2. After some arquitentS the, learned counsel for 	- - 

. 	the applicant seek,5 permission to withdraw the 	S  

application.T The applicant's counsel sumits that 

a representation has been Submitted before the 

Respondents which will be pursued by the applicant. 

This appliäation stands dispced of as withdrawn. 
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